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Shri Achar: Is the Government
considering the question of sending a
delegation of coffee interests to fore-
ign countries to explore new markets?

Shri Kanumgo: Our portion of the
export is only 0.27 per cent of the
world market. So, there is no point
in sending a delegation.

River Feni

*1530. Shri Bangshi Thakur: Will
the Prime Minister be plessed to
state:

(a) whether any agreement has been
reached between India and Pakistan
regarding river Feni; and

(b) if so, the details of the agree-
ment?

The Deputy Minister of External
Afiairs (Shrimati Lakshmi Menon):
(a) No, Sir.

(b) Does not arise.

Shri Bangshi Thakur: Is it not a
fact that during Maharaja’s rule Tri-
pura was enjoying the right over the
river Feni in matters of export, import
navigation, fishing etc. and the only
condition was that the duties on ex-
ports, either from Tripura State or
from Chittagong Hill Tracts should
be divided between Tripura Govern-
ment and British Government in the
ratio of 10 annas and 6 annas in the
rupee respectively? Does it exists
even now? If not, why not?

Shrimati Lakshmi Menon: This
question relates to an agreement re-
garding the boundary. This has no-
thing to do with export, import or
price.

Shri C. K. Bhattacharyya: The
question is whether the Government
of India is maintaining the rights that
were enjoyed by the Tripura State
over this river.

Shrimati Lakshmi Menon: That is
the matter under dispute. That was
the boundary before the  partition.
Midstream was regarded as the boun-
dary between Chiftagong Hill Tracts
and Tripura. We claim midstream as

8 APRIL 1938

Oral Answers 8746

the boundary, whereas the Pakistan
Government claims that the whole
river is the boundary. .

Shrl Bangshi Thakur: Was not that
right being enjoyed by the Msaharmja
from time immemorial?

Shrimati Lakshmi{ Menon: That is
exactly what we say. But the Pak-
istan Government does not admit it
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The Deputy Minister of External

Affairs (Shrimati Lakshmi Meaon):
(a) Yes.

(b) Yes. But the date for the visit
to Tibet has not been fixed as yet.
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Shri Panigrahi: May I know whe-
ther there is any proposal for our
Prime Minister paying a visit to Sik-
kim and Bhutan on his way to Tibet?

Shri Jawaharlal Nehru: I do not
quite understand the question. Sikkim
is not a foreign country. I sometimes
go there. 1 was there too once before.
Obviously, when I go to Tibet, if I go
by road, the only way is by Sikkim.
It is on the way. So far as Bhutan
is concerned, 1 have had for the last
four years an invitation from the
Maharaja to go there and . very mush
like to go there. But the . journey
takes much longer than the tour
round the globe by air. It takes so
much time because there are no roads
and no.air fields. It will take at least
three weeks to go there and come
back, without going into the far inte-
rior. I am unable to find that time.
I hope to go there one day.
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Handicrafts in Himachal Pradesh

*1536. Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether the Government of
India have a proposal to extend any
financial aid to Himachal Pradesh for
the development of Handicrafis
during the Second Five Year Plan;
and

(b) if so, the total money proposed
to be allotted in this regard during
the same period?

The Minister of Industry (Shri
Manubbal Shah): (a) Yes, Sir
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(b} An amount of Rs. 3 lakhs has
been allotted to Himachal Pradesh for
this purpose.

Shri Daljit Singh: May I know the
details of the scheme for development
of handicrafts in Himachal Pradesh?

Shri Manubhai Shah: The schemes
are for basket-ware, potteries, wood
work etc. There are very many
difficulties. So far as our experience
goes, it will be correct to say that the
pace of development of handicrafts in
Himachal Pradesh is not as fast as we
desire it to be.

Allotment of Flats in Jungpurs

*1538. Shri Yajnik: Will the Minis-
ter of Rehabilitation and Minority
Affairs be pleased to state:

(a) whether Government have re-
ceived representations, from the local
Shopkecpers Association against allot-
ting some flats built on the shops in
the Jungpura Extension to persons
other than shopkeepers;

(b) how many of these flats have
been allotted to such persons;

(¢) how many flats still remain to
be allotted; and

(d) whether these flats will be allot-
ted to ‘the owners of the shops on
which they are built?

The Deputy Minister of Rehabilita-
iton (Shri P. S. Naskar): (a) Yes.

(b) Only two.
(¢) Eleven.

(d) The flats will be allotted to
such allottees of the shops below as
have either no residential accommoda-
tion allotted to them or if they have
been already allotted some residential
accommodation elsewhere are prepar-
ed to surrender it.

Shri Yajnik: May I know if the
occupant of one of the shops, who has
not been given the flat above it, has
a very large family of about thirteen
persons, while the person, who has
been given the flat above that shop,





